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nt

on 07.09.20t8

counsel for the

ORDER

Leamed counsel for the parties are present.

Colporate Debtor represents that reply has been duly filed in liance with the

directions dated 03.0g.201g. However, in relation to the , leamed

counsel for the petitioner seeks for some more time. A final is granted

to the petitioner to file its rejoinder within a period of one from today failing
which the right to file rejoinder wiil be closed. post the matter I1.10.2018.

(Judicial)

IB No.02l IB- 9/2018

_<J-


